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is responsible for these accidents, and when 
you have specifically asked him to reply to the 
question as to what steps they are going to 
take, it has been given out as proper 
supervision and deterrent punishment. It is not 
a fact that the Railway Accidents Enquiry 
Committee did suggest that also the human 
fatigue is responsible for this thing, so that the 
working hours and other things must be 
properly examined? Secondly, may I know 
whether railway automatic signalling is to be 
installed to avoid this human element? 

SHRI JAGJIVAN RAM: This question was 
thoroughly gone into by Justice Rajadhyaksha 
and recommendations were made in great 
detail regarding the duty hours etc. The 
Railways are observing the recommendations 
of the Rajadhyaksha Committee in this 
matter. 

SHRI D. A. MIRZA: May I know how 
many lives were lost in the accidents during 
this year? 

SHRI SHAH NAWAZ KHAN: In these 18 
accidents, 93 persons were killed. 

SHRI V. VENKATARAMANA: Does the 
hon. Minister propose to have a compulsory 
insurance scheme for all the passengers? 

MR. CHAIRMAN: Compulsory insurance 
scheme on account of these accidents, have 
you thought of it, he asks? 

SHRI JAGJIVAN RAM: I will look into 
that. 

NATIONALISATION  OF  TRADE  IN  FOOD-
GRAINS 

•421. SHRI MAHESWAR NAIK: Will the 
Minister of FOOD AND AGRICULTURE be 
pleased to state the reasons which led to 
Government's decisions to nationalize the 
trade in foodgrains? 

THE DEPUTY MINISTER OF FOOD AND 
AGRICULTURE (SHRI A. M. THOMAS):  The 
decision to nationalize 

trade in foodgrains was taken mainly because 
it was felt that this was the only sure way of 
stabilising prices of foodgrains. 

SHRI MAHESWAR NAIK: May I know 
what are the States which have so far 
implemented this programme? 

SHRI A. M. THOMAS: I explained the 
position two or three days back when we had 
a debate on the non-official resolution of Dr. 
Seeta Parma-nand. A Working Committee has 
been constituted to work out the details of the 
scheme. We are awaiting a report from them, 
and then a final decision will be taken. 

SHRI MAHESWAR NAIK: In view of the 
fact that State trading in food-grains involves 
certain element of monopolistic tendency, 
may I know what safeguards the Government 
has adopted to protect th£ small marginal 
agricultural growers against unreasonable 
prices? 

SHRI A. M. THOMAS: State trading 
implies guarantee of a reasonable price to the 
grower also, so that the small grower will be 
protected. 

SHRI BABUBHAI M. CHINAI: May I 
know the approximate amount of investment 
involved in this state trading in foodgrains? 

SHRI A. M. THOMAS: It is too early to 
forecast the amount that would be necessary 
for our procurement operations. As I have 
already said, the report is being awaited after 
which Government will finalise matters. 

SHRI AMOLAKH CHAND: Is the Minister 
aware that hartals are being organised by 
grain dealers in various grain 'mandis', and if 
so, what steps are being taken to explain to 
the public the necessity of these steps in the 
public interest? 

SHRI A. M. THOMAS: When vested 
interests are affected, certainly there 
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will be some such demonstrations. But 
Government will not be guided by these 
hartals but will be guided by public interest. 

SHRI AMOLAKH CHAND: The question 
is different and the answer is quite different. 
What I want to know is whether steps 
regarding publicity about the necessity of 
such a step in the public interest are being 
taken by the Ministry or not. That hartals 
could be organised, that people might not 
support the hartals, and all that is altogether 
different. 

SHRI A. M. THOMAS: The National 
Development Council's decision has been 
publicised quite widely, and it has also been 
given out that the scheme of the Government 
is to have larger and larger procurement 
operations so that the Government may have 
as much control of the marketable surplus as 
possible. I think the public are being educated 
in this matter. 

SHRI A. P. JAIN: Sir, may I say a few 
words? Government is taking every possible 
step to explain the correct implications of 
State trading. I would like to enlist the 
support of the hon. Members in doing the 
same. 

SHRI AMOLAKH CHAND: May I know 
what steps are being taken? The Minister said 
that steps are being taken. The House would 
like to know what steps  are actually being 
taken. 

SHRI A. P. JAIN: The Prime Minister 
spoke the other day at Jhajjar and got a big 
applause and he explained the implecations   .   
.   . 

(Interruptions) 

SHRI BHUPESH GUPTA: Step is not to be 
judged by the applause. May I know whether 
the Central Government has sent any 
direction, complete proposals, to the State 
Governments for implementation? If so, what 
are these proposals and to what extent the 
States have begun to implement them? 

SHRI A. P. JAIN: When the proposals have 
been worked out, then alone they can be sent 
to the States for implementation. 'My 
colleague has just informed the House that 
those proposals are being worked out. 

 
SHRI BHUPESH GUPTA: May I know if 

the Government is aware that at least one 
State Government, the Government of West 
Bengal, has begun to go its own way with the 
result that its policy is being opposed by large 
sections of the people as being contrary to the 
decisions of the National   Development   
Council? 

SHRI A. P. JAIN: I am not aware of any 
such thing. 

*422. [The questioner (Shri M. Valiulla) 
iuas absent. For ansioer, vide cols. 2430-31 
infra.] 

*423. [The questioner (Dr. R. P. Du.be) 
was absent. For answer, vide cols. 2431-32 
infra.] 

 
 


